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(Brief summary of proceedings)

Friday, 16 February 2024 / 27 Magh 1945 (Saka)

Sh. Ram Niwas Goel, Hon’ble Speaker in-Chair
The Chair greeted Shri Sanjeev Jha, Hon’ble Member on being blessed with a daughter.

The Chair applauded the efforts made by of Govt. of India for safe release of eight former

Indian Navy personnel who were sentenced to death by a Court in Qatar.

The Chair himself and on behalf of the House appreciated the efforts made by the Govt. of

India and prayed for the safe return of the eighth Navy personnel Commander Purnendu

Tiwari.

Shri Dilip Kumar Pandey, Hon’ble Chief Whip drew the attention of the Chair to the

disorderly and disruptive conduct of Hon’ble Members of the Opposition Party during the

Address of Hon’ble Lieutenant Governor on 15" February, 2024. Also moved the

following Motion :
“That this House disapproves the repeated violation of rules, directives of the Chair
and unruly conduct of Hon’ble Members Shri Om Prakash Sharma, Shri Anil Kumar
Bajpai, Shri Jitender Mahajan , Shri Ajay Kumar Mahawar, Shri Mohan Singh Bisht,
Shri Abhay Verma, Shri Vijender Gupta, as the same are not in conformity with the
rules to be observed by the Members of this House, as the same lowers the dignity of
the House, and as the same are in violation of the framework of Code of Conduct for
Members of the Delhi Assembly, as prescribed by the Committee on Ethics and thus
approves that this matter be referred to the Committee of Privileges and the suspension
of these Members till the Committee of Privileges submits its findings on cases of
breach of privilege and contempt pending against them”.

Shri Sanjeev Jha, Hon’ble Member also expressed his views.

The Motion was put to vote and adopted by voice vote.

Hon’ble Members of Opposition Party started sloganeering and obstructed the proceedings
of the House.

On the directions of the Chair, the Marshalls escorted Sh. Om Prakash Sharma, Sh. Anil
Kumar Bajpai, Sh. Jitender Mahajan, Sh. Ajay Mahawar, Sh. Mohan Singh Bisht, Sh.
Abhay Verma and Sh. Vijender Gupta, Hon’ble Members of Opposition Party out of the
House.

Shri Ramvir Singh Bidhuri, Hon’ble Leader of Opposition walked out in the protest.

Special Mention (Rule-280):
The following Members raised matters under Rule-280 with the permission of the Chair:

1. Shri Virender Singh Kadian 6. Shri Bhupinder Singh Joon

2. Shri Rajesh Gupta 7. Shri Mohinder Goel

3. Shri Surender Kumar (Shri Raaj Kumar Anand, Hon'’ble
4. Shri Jai Bhagwan Minister of Social Welfare intervened)

5. Shri Rajendra Pal Gautam 8. Shri Sahi Ram

(The Chair directed to place the relevant 9. Shri Rohit Kumar
documents regarding incorrect  10. Shri Akhilesh Pati Tripathi
representation to OBC/SC/ST categories  11. Shri Naresh Yadav

in respect of vacancies advertised by  12. Shri Sanjeev Jha

DSSSB on the Table of the House)



5. 12.13P.M. Papers laid on the Table:
Sh. Saurabh Bharadwaj, Hon’ble Minister laid copies of the following on the Table of
the House.

a) CAG Audit Report on Annual Accounts of Delhi Technological University for the
year 2009-2010 to 2018-2019 along with Action Taken Report (Hindi & English
Version).

b) 8" Annual Report of Delhi Technological University for the year 2021-2022
(English Version).

c¢) Annual Accounts alongwith Separate Audit Report of Dr. B. R. Ambedkar
University Delhi for the year 2020-2021 (Hindi & English Version).

d) Annual Accounts alongwith Separate Audit Reports of Guru Gobind Singh
Indraprastha University for the year 2019-2020 & 2020-21 (Hindi & English
Version).

e) Annual Report of Delhi State Industrial and Infrastructure Development Corporation
Ltd. for the year 2020-2021 & 2021-2022 (Hindi & English Version).

6. 12.15P.M. Adoption of Report:
Shri Dilip Kumar Pandey, Hon’ble Chief Whip moved that:
“This House agrees with the Sixth Report of the Business Advisory Committee presented
to the House on 15" February 2024
The Motion was put to vote and adopted by voice-vote.

7. 12.15P.M. Motion of Thanks on Hon’ble Lieutenant Governor’s Address:
Shri Gopal Rai, Hon’ble Minister of Development moved the following Motion:
“That this House expresses its gratitude to Hon’ble Lieutenant Governor for his Address
delivered in the Assembly on 15" February, 2024.”
The following Hon’ble Members participated in the Discussion:
1. Shri Kuldeep Kumar
2. Shri Rohit Kumar

& 01.02P.M. The Chair adjourned the House till 02:00 P.M.

9. 02.12P.M. House reassembled.
Hon’ble Speaker in-Chair.

10. 02.13 P.M. Discussion on Motion of Thanks on Hon’ble Lieutenant Governor’s Address
continued:

Shri Haji Yunus

Shri Jai Bhagwan

Shri Abdul Rehman

Shri Ajay Dutt

Smt. Bandana Kumari

Shri Virender Singh Kadian

Shri Shiv Charan Goel

Shri Bhupinder Singh Joon

Shri Pawan Sharma

11. 03.52P.M. The Chair adjourned the House for 30 Minutes for Tea-Break.
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12. 04.29 PM. House reassembled.
Hon’ble Speaker in-Chair.

13. 0429 P.M. Motion of Confidence:
Shri Arvind Kejriwal, Hon’ble Chief Minister moved the following Motion :
“This House expresses its confidence in the Council of Ministers.”
The Chair, taking the sense of the House, extended the sitting of the House for 17.02.2024
for discussion on the Motion moved by Shri Arvind Kejriwal, Hon’ble Chief Minister.

14. 04.32P.M. The Chair adjourned the House upto 11.00 AM on Saturday, 17 February 2024.

Delhi Raj Kumar
16 February, 2024 Secretary
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